RAJYA SABHA
Thursday, 10th December, 2009/19 Agrahayana, 1931 (Saka)

The House met at eleven of the clock,
MR. CHAIRMARN in the Chair.

RE: TELANGANA ISSUE
MR. CHAIRMAN: Q.MNo.301. .. (Inferruptions )..
SHRI M. VENKAIAH NAIDU: Sir, in Telangana .. (Interruptions ). .

MR. CHAIRMAM: What is the problem? ..(Iterruptions).. What is the problem?
.. (Interruptions )...

SHRI M. VENKAIAH NAIDU: Sir, vesterday | raised the issue of Telangana.
.. (Interruptions ).. The Government did not respond. .. (Inferruptions )..

MR. CHAIRMAM: | can’t hear anything. .. (Inferruptions )., What is this? .. (Interruptions )..
| can’t hear anything. .. (fnferruptions ).. Please resume your places. .. (fnferruptions ).

SHRI M. YENKAIAH NAIDU: Hon. Prime Minister is here. ..ﬂnfermpﬁons).. He must take
the House into confidence. .. (interruptions )..

MR. CHAIRMAN: | am not hearing anvthing. .. (Inferruptions )..

SHRI M. VENKAIAH NAIDU: We are not disturbing the Question Hour. YWe want the
Question Hour to go on. ..O’nfermpﬁons).. We cooperate fully. My submission is of only one
line. My submission is that we raised the matter for umpteen number of times. The Home
Minister being in the House did not respect the sentiments of the House and the people. He
would have taken the House into confidence and made a statement in the House. He has made
it outside. It's okay. ..(Inferruptions ).. On Telangana, hon. Prime Minister should take the
House into confidence. .. (Interruptions)..

SHRIMATI JAYANTHI NATARAJAN: What is outside? .. (Inferruptions ).. What is he talking
about? .. (Interruptions )..

MR. CHAIRMAN: Hon. Members if it is vour wish .. (Tnterruptions )..

SHRI 8.8, AHLUWALIA: All the senior Ministers and the Chief Minister were called.
.. (Inferruptions ).. The issue is not discussed with the House. .. (Inferruptions ).. We must know
the position. .. (Interruptions )..

SHRI B.K. HARIPRASAD: The issue was raised vyesterday in the Zero Hour.
.. (Interruptions )..
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MR. CHAIRMAN: Please resume vour places. .. (Interruptions )..

SHRI M. VENKAIAH MAIDU: Take the House into confidence. .. (Interruptions).. We want
the Prime Minister to take the House into confidence. ..ﬂnferrupﬁons).. Uz ?ﬁﬁ ddlnt =121
21..(eaET)

MR. CHAIRMAN: Please resume your places. .. (Interruptions ).. Please. .. (Inferruptions ..
One minute. .. (Interruptions ).. Please resume your places. .. (Interruptions )..

SHRI S.S. AHLUWALIA: What are they going to do?7 ..(Inferruptions).. What is the
intention. .. (fnterruptions )..

SHRI M. VENKAIAH NAIDU : The House is helpless. ..O’nfermpﬁons)..

MR. CHAIRMAN: Hon. Members, please listen to me. ..@'nterruptions).. Please listen to
me. .. (Inferruptions ).. Each one of you .. (Interruptions )..
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SHRI S. S. AHLUWALIA: Law and order problem is there. .. (lnferruptions ).. Already police
officials have started resigning.. (Inferruptions )..

MR. CHAIRMAM: Ahluwaliafi, listen to me. ..(nferruptions).. One minute please.
.. (Interruptions ).. Resume vour places. .. (Interruptions )..
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MR. CHAIRMAN: Mr. Pany, please resume vour place. .. (Jnterruptions )..
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MR. CHAIRMAN: Please resume your places. ..ﬂnterruptfons).. | think the hon. Members
are well aware of the provisions of the Constitution of India. Mothing will be done without the
knowledge and consent of this House, or, whatever is being discussed. So, there is no point
pre-empting matters. Ve know our rights under the Constitution. And, those rights are in place.
So, what is the difficulty?

SHRI M. VENKAIAH NAIDU: Sir, the difficulty is that he has made a statement outside. Do
we need to know about the Government’s policy from the newspapers and electronic media?
(Interruptions)

MR. CHAIRMAN: Mo legislation will be possible without the approval of the House.

SHRI M. VENKAIAH NAIDU : A policy statement should not be made outside. Sir, please
give a ruling. (Inferruptions) Any policy statement should be made inside the House.
(Interruptions)

MR. CHAIRMAN: No, that is all right. ...ﬂm‘ermpﬁons) Venkaiahji, please. MNow, let us go
ahead with Question Hour.



